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CENTRAL ADNIWISTATIVE TRIBUNAL 
8ANAL0RE BENCH 

Commercial Complex(BDA) 
Indiranagar 
Bangalore - 560 038 

Dated : 

REVIEW APPLICATION NO. 
	38/87 

IN APPLICATION NO. 	497/86(T) 

Applicant 

U.O.I. by Secy, ri/c Defence & 2 Ors 	V/s 	Shri R.P. Joshi & 17 Ors 

To 

The Secretary 
'1inistry of Defence 
South Block 
New Delhi - 110 001 

The Scientific Adviser 
to Raksha Nantri 
South Block 
New Delhi - 110 01 

 The Director 
Gas Turbine Research Establishment 
Suranjandes Road 
Jeevan 8imnaar Pcst 
Bangalore - 560 075 

 Shri R. Vasudeva Rao 
P1ddl Central Govt. 	Stnq Counsel 
Hiqh Court Buildings 
Bangalore - 560 0C! 

 Shri R.P. Jcehi 
Senior Scientific Officer 
G.T.R.E. 
Suranjandas Road 
Bangalore - 560 075 

 Shri R.C. Mishra 
Director Grade - II 
G.T.R.E. 
Suranjandas Road 
Bangalore - 560 075 

4 

Shri N.C. Sasmal 
Scientist 'E' 
G.T.R.E. 
Suranjandas Road 
Bangalore - 560 075 

B. Shri Isaac Natta 
Junior Scientific Officer 
D.R.D. L. 
Hyde ra bad 

Shri Subodh Josh! 
Junior Scientific Officer 
Aoricultural Research Unit 
Almora, Uttar Pradesh 

Shri D.C. Gupta 
Scientific Officer 
D.E.S.I. DOG, 
1'Iet Calf House 
Delhi - 110 054 

Shri K.V.S. Panduranoa Rao 
Junior Scientific Officer 
D. L.R. L. 
Hyde rabad 

Shri S.K. Gupta 
Junior Scientific Officer 
D.rI.R.L. 
Hyde rabad 



BEFORE THE CENTRL ADPINISTRATIVE TRIBUNAL 
BANGA LORE BENCH, BANGA LORE 

DATED THIS THE SECOND DAY OF JUNE, 1987 

Hon'!le Justice Shri K.S. Puttaswamy 

Hon'ble Shri P. Srinivasan 

REVIEW APPLICATION NO. 38187 

Union of India by 
its Scretary, 
Ministry of Defence, 
South Blcck, 
New Delhi - 110 O1. 

The Scientific Adviser, 
to Raksha Mantri, 
South Block, 
New Delhi - 110 011. 

TheDirector, 
Gas Turbine Reeeerch Etabi.ishnent, 
Surenandas Road, 
Jeeven Bimanagar Post, 
Bangalore-560 075. 

(Shri M. Vasudevi flao •.. Advocate) 

V. 

GeToReFo p  
Bançalore, 

P.C. Mishr, 
Director Grade II, 
G.T.R.E., 
Surinjandas Road, 
Bznalore-75. 

N.C.Sasnial, Scientist E, 

Issac Matta, 	GTRE, Suranjandas Road, B'lore-75 

Junior Scientific Officer, 
D.P.D.L. Hyderabad. 

Suhodh Joshi, 
Junior Scientific Officer, 
Agri. Research Unit, 
A1mor (u..) 
D.C. Gucta, 
Scientific Officer, 
D.E.S.I. Doc, 
Met Calf House, 
New Delhi-110 054. 

K.V.6  .Panduranga Rao, 
Jr. Scientific Cifficer, 
DLRL, Hyderbad. 

Vice-Chairman 

. Member () 

Applicants 



S.K. Gipta, 
Junior Scientific Officer, 
D.M.P.L. Hyderabad. 

R.P. Arjungi, 
Junior Scientific Officer, 
G.T.R,E., Bangalore-75. 

K. Gangadhar Rac, 
Junior Scientific Officer, 
GJ.R .E., 
Bangalore-75. 

V. Muri Swarny, 
junior Scientific UPficcr, 
A.D.E., 
Bangalore-75. 	P.KJri1irk.. 3qr44f4r- flc#'4r'..,. 

A; 
Jaderudraiah, 
Junior Scientific Officr, 
A.D.E., 
Bangalore-75. 

C. SanriuQam, 
Jr. Scientific Officer, 
G.T.R.E., 
Bangalore-75. 

A. N, Narasimhan, 
Junior Scientific Officer, 

Bangalore-75. 

S. Sri Rarnu, 
Junior Scientific Officer, 
G.T.R.E., 
Bangalore-75. 

S.K. Batia, 
Jr. Scientific lIfficers  
RPDE (E), 
Pune, 

C. Guru Murthy, 
Jr. Scientific Officer, 
C.V ,r .D.E., 
Madras. 	 •,• Respondents. 

This Review Application came up before this Tribunal 

today, for admission. Hon'ble !ice—Chairmafl made the folloWing 

OR D E R 

In this application rnac1 under Section 22(3)(f) of the Admini-

strative Tribunals Act, 185 (the Act.) the applicants have sought 

for a review of an order made on 17th March 1987 in A No.497/1986 by a 



—3— 

Division Bench of this Tribunal consisting of one of us 

Shri P. Srinivasan,(AM) and Shri Ch. Ramakrishna Rao (JM). 

	

2. 	The applicants in this review application were Respondents 

1 to 3 and Respondent No.1 herein was the applicant in A No.497/86 

which was a transf'errrd application received from the High 

Court or Karnataka. 

	

3, 	In Application No.497/86 Rcpondent 1 had challenged his 

non—promotion and promotion of others arrayed as respondents 

N4 to 21 to the post of Junior scientific Officer (356) principally 

on the ground that The Defence R.search and Development Organisetion 

(Junior Scientific Officers) Recruitment Rules 1980 (DROO Rules) 

had not altered the position for making promotion prior to their 

promulnation. On an examination of the same, this Tribunal speaking 

through one of us Sri P. Srinivasan (A1i) had expressed its view 

and had granted relief to Respondent No.1 as indicated in its 

order. 

	

4. 	In this review application, the applicants are asking us to 

reexamine that very view and take a different view. We will assume, 

that the view canvassed by the applicants for the various reasons 

urged by them before us is also the better view. But than also, 

that will not constitute an apparent error to justify us to review 

the earlier order made by this Tribunal as if we are a court of 

appeal. From this it follows that this application for review 

csnnot be admitted. We, therefore, reject this application for 

review without waiting for service of notices in pursuance of 

the earlier order on 22.4.1987. 

E8ER (A) 

bsv 
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Shri R.R. Arjungi 
Junior Scientific Officer 
G.T.R.E. 
Bangalore - 560 075 

Shri K. Gengadhar Rac 
Junior Scientific Officer 
G.T.R.E. 
Suranjandas Road 
Bangalore - 560 075 

Shri V. 1uri Swamy 
Junior Scientific Officer 
A.D.E. 
Bangalore - 560 075 

Shri P.K. Mallick 
Junior Scientific Officer 
A.D.E. 
Bangalore - 560 075  

Shri C. Sanmugam 
Junior Scientific Officer 
G.T.R.E. 
Suranjandas Road 
Bangalore - 560 075 

Shri A.N. Narasimhan 
Junior Scientific Officer 
A.D.E. 
Bangalore - 560 075 

Shri S. Sri Rmu 
Junior Scientific Officer 
G.T.R.E. 
Suranjandas Road 
Bangalore - 560 075 

Shri S.K. Bhatia 
Junior Scientific Officer 
RPDE(E), Pune 

17. Shri Jaderudraiah 	 22. Shri C. Guru Murthy 

Junior Scientific Officer 	Junior Scientific Officer 
A.D.E. 	 C.V.R.D.E. 
Bangalore - 560 075 	 Madras 

** ** 

SUBJECT : SENDING COPIES OF ORDER PASSED BY THE BENCH IN 
REUIEW APPLICATION NO. 	3 J87 

Please find enclosed herewith the copy of the Order passed by this Tribunal 

in the above said Application on 2-6-7. 

SEC L0NOFFICER 
(JUDICIAL) 

End : As above 



BEFORE THE CENTRAL ADiN1TFTIVC TRIBUNAL 
8ANCALORE BENCH, BANG4LORE 

DATED THIS THE SECOND DY or JUNE, 1987 

Prns.nt : Hon'tle 3usticc Shri K.E. Puttawamy 	... Vice-Chairmar 

Hon'bli Shri P. Srinivan 	Member (s,) 

1EVIEW APPL1FTION NO. 38187 

Union of India by 
its Scretarv, 
Mini!try of Defence, 
South Blcck, 
New Delhi - 110 01. 

The Scientific Adviser, 
to Rakha Mantri, 
South Bicek, 
New Delhi - 110 011. 

TheDirector, 
Gas Turbine Resrch Establishnent, 
Surnjandas Road, 
Jeevan Bimangr Poet, 
Bangalore-550 075. 	 .... 	Applicants 

(Shri M. Vasudeva Rao •.. Advocate) 

V. 

R.P. Joshi, 
c 
'.-J

c  . G IV  
C.T.R.E., 
Bangalo re. 

P.C. f'ishr., 
Director Grade II, 
G.T.P .E., 
5urinjandas Road, 
Bangalore-7E. 

N.C.Sasmal, Scientist C, 

4,Issac 	GTRE, Suranjandas Road, B'lore-75 

'unior Scientific Cf?icer, 

(
.P.D.L. Hyderabad. V. 

6ubodh Joshi, 
Junior Scientific Officer, 
Agri. Research Unit, 
Almora (u.n.) 
D.C. Cuta, 
Eci'ntif'ic Cf'ficer, 

I)cc, 
P 	Caf 
N 	Delhi-lID 054. 

K.V.6  Pandurwnga Rao, 
Jr. Scientific Lfficer, 

(1 	

DLPL, Hydsbad. 



S.K. Gipt, 
Junior Ecientific OfficGr, 
D.1.P.L. Hyderabad. 

R.P. Arjungi, 
Junior Scientific Officer, 

G.T.R.E., Banga1or-75. 

K. Gangac!har Rao, 
Junior Scientific Officer, 
C.T.P.E., 
8ança1ore-7E. 

V. Muri Swan;y, 
unior Scientific Cfficr, 
A .D.E., 
bangaiore—(. 	P.K.rallj.ck. Jr.Scientific Officer, 

Jaderudraiah, 
	At D..E•, Bangalore. 

Junior Scientific Cffic'r, 
A.D.E., 
13ang2lore-75. 

C. Sannuoam, 
Jr., Scientific Officer, 
G.T.R.E., 
Bangalore-75. 

A. N•  Narasimhafl, 
Junior Scientific Officer, 
A • 0 • 
Bangalore-75. 

S. Sri Rarnu, 
Junior Scientific Officer, 
G.T.R.E., 
Bangalore-75. 

S.K. B2ti, 
Jr. Scientific t!fficer, 
RPDE (E), 
Puns, 

C. Guru Murthy, 
Jr. Scientific Officer, 

r1adr5. 
... Respondent!. 

This Review Application car"e up before this Tribunal 

today, for admission. Ho'b1e Vice—Chairman made the ?ollowiny 

ORDER 

In this application made under Section 22(3)(f) of the Admini—

strtive Tribunals Act, 1585 (the Act.) the applicants have sought 

for a review of an order made on 17th March 1987 in A No.497/1986 by a 
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Division Bench of this Tribunal consisting of one of us 

Shri P. Srinivasan,(AM) and Shri Ch. Ramakrishna Rao (JM), 

The applicantt in this review application were Respondents 

1 to 3 and Respondent No.1 herein was the applicant in A No.497/86 

which was a transf'errd application received from the High 

Court of Karnataka. 

In Applictiori No.497/86 R:spondent 1 had challenged his 

non—promotion and promotion of others arrayed as r&spondents 

No.4 to 21 to the post of JUnior scientific Off'icr (Js) principally 

on the ground that The Defence R search and Development Crganisatjori 

(Junior Scientific OfficErs) Recruitment Rules 1980 (DRDO Rules) 

had not altered the position for making promotion prior to their 

promuloation. On an aamination of the same, this Tribunal speaking 

through one of us Sri P. Srinivasan (APi) had expressed its view 

and had granted relief to Respondent No.1 as indicated in its 

order. 	 I  

S 

In this review application, the applicants are asking us to 

reexamine that very view and take a different view. We will assume, 

that the view canvassed by the applicants for the various reasons 

urged by them before us is also the better view. But then also, 

that will not constitute an apparent error to justify us to review 

the earlier order made by this Tribunal as if we are a court of 

apea1. From this it follows that this application for review 

cannot be admitted. We, therefore, reject this application for 

review without waiting for service of notices in pursuance of 

—i i 

the earlier order on 22.4.19B7. 

Aai'3  - 
VItE CH1111AN 

'I 
MEMBER (A) 


